DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS

            Thursday 3rd April 2008/ 14 Chaitra 1930(Saka)






2.00 P.M


	1.
 
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.


	2.
	Special Mention (Rule 280):Following Members to raise matters under Rule 280:

1.Dr. Jagdish Mukhi

2. Shri S.P.Ratawal

3. Shri A Dayanand Chandila A

4. Shri O.P.Babber

5. Shri Charan Singh Kandera
6. Prof.(Smt.) Kiran Walia

7. Shri Veer Singh Dhingan

8. Shri Sushil Chaudhary

9. Shri Jai Kishan

10. Shri Surender Kumar



	3.
	Papers to be laid on the Table:

Smt. Sheila Dikshit, Chief Minister to lay the Annual Audit Report for the year 2005-06 of Guru Gobind Singh Indraprastha University(Hindi & English). 


	4.
	Short Duration Discussion:

1.Shri Dharam Deo Solanki

   Shri Kulwant Rana

   Shri Mohan Singh Bisht

to initiate discussion on problems relating to unauthorized colonies.

2.Shri Vijay Jolly

   Shri Puran Chand Yogi

   Shri O.P.Babber

to initiate discussion on law & order problem in Delhi.
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   Siddharath Rao
                              3rd April, 2008
               
                           Secretary
                     
